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... (Interruptions)
MADAM SPEAKER: Question No. 361. Shri Dhananjay Singh.

... (Interruptions)

3t dels PAR (BTN : el HBIGAT, B YTl & R & Aley &1 5l... (Fagm)
& HENSAT : 3T T BTl B 91§ 3T g1 ST AT | BH 3MIBT diet BT FTHT < |

... (Fagm)

11.01 hrs.
At this stage, Shri Yashvir Singh and some other hon. Members came and stood
on the floor near the Table.

Y HEISAT : B9 3MMYBT RN AR H el B qHY o |

... (c@agm)

e ARIGAT : B ATYD] RS g0l W Ysel goll oiil | 4} MY 98 Sy
.. (e
Jremer wEted ¢ Sl Al fawy 8, #9 99 W aRE a9 @l B ol
.. (e
MADAM SPEAKER: Nothing will go on record.
(Interruptions) ..."
JTET HBIGAT ¢ 37T AU IS H SR I3 MY | U DIl g™ @iy |

... (agm)

* Not recorded.
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11.01%hrs
MADAM SPEAKER : Q.No.361, Shri Dhananjay Singh.

(Q. 361)
st geor Rig @ Ay srezen Sff, Ay WA S g 9ed & WA S Slel Ygd fhar

g, S99 SufRIfT SR AMie a1 § 9gd ofck 7l IR ot Taemel &) yrwger Rurc #
M BT WR 97 Fferd & 3R SRR 70 wfdera 81 U= 319+ Starg # her 6 arferpraii
@ e B T 7 & o e T s SR E g sl s w e iR s S
A B AT 2 ATHIB § AISHIRI BT Iy o1 @ foTT a1 81 89 7id ¥ <@d § fb g9
qrorelt &1 fhd dRE gEUANT B 1 # Iy oA aredn § fp amiee ofik Suffy @

IR DI o TE HH B AT RWER T D T H S HE? . ()

11.03 hrs

At this stage, Shri Ramesh Rathod and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)
DR. SHASHI THAROOR: Madam Speaker, we are very very much to be
conscious of this problem and we are providing a number of incentives that will
make girls attend schools like providing Mid-Day Meals in schools and
construction of separate toilets for girls and other things. We are providing all
these facilities which will give them no reason to leave the school. Sometimes, the
attendance drops because of socio-economic factors, family problems, pressures at
home and so on. Child care, sibling care and household problems etc. too can
affect the attendance of girls in schools. But, by and large, our incentives have
worked well. ... (Interruptions)
11.04 hrs.

At this stage, Shrimati Bhavana Patil Gawali and some other hon. Members came
and stood on the floor near the Table.
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it weorr R @ oy WRIew, Y WER WM AR ¥ 9@ TgeeE H 1R @
WHR - AR i TaIRSt &f v+t Rue § Wi WieR fhar & f6 oot gl & e
B Sl WR B, P U & g D&l & & Fdldl B Tl B qobdl | g81+ Bbs AT AN Bl

gl ... (c7agm)

# A HA Sl BT ATEdl § [ WA WRBR DI by WEcdIbial ATSG Tl I8
g, MY FA-10 3R 12 & oy smardiy fermery & Ao 9o 1 €1 WA TSI &
fo [opd UET BN <X H 9gd UTEE DI A dell 37 & A R [¥Hel UG Bl A,
PeTl-1 W B PHE-5 db & dedl & ol Mal § SMardd fJemerd e &1 Faven A"
JAad S| PR WA A1 8, @1 dd ab 2. (Interruptions)
DR. SHASHI THAROOR: Madam, we have two kinds of residential reservation

scheme. The first relates to the Jawahar Navodaya Vidyalayas, which are
residential and those exist in every district in the country. We also have in the
educationally backward districts a particular scheme called Kasturba Gandhi
Balika Vidyalaya, where we have girl children going from usually extremely
impoverished backgrounds and they are given an opportunity to study. About 75
per cent of these, in fact, are Scheduled Caste children in these educationally
backward districts and the remainder are from below the poverty line. So, we are
giving residential accommodation, which is definitely an attraction to many of
these children.

I do want to stress, Madam that the other broader issue on the quality of
education raised by the hon. Member relates to the shortage of teachers. We are
now attempting to recruit more teachers on a war-footing and as States proceed to
hire more teachers, they will be in a better position to ensure that our school
children improve the quality of their learning outcomes. .. (Interruptions)

M Ges g TR ¢ g=ae sreuer S|

reger Sff, <o # arferdren & oy g9 MAHe Whdll # grarerdl Bl 9 HHt gl o
TeT ¥ H T € - SR UQY, I O ¥ Arel ufoed W U9 €, Siel aifaarelt & fog
3T ¥ IeTerdl Bl AT T8l 8] U HIEH q § /G {3l Sff | A€ Yo Avedl g (b
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|t werfies wpell H qiforeprail @ forg STt A wilrerd 8, 9 [y WRBR B 1 AISHT 2
IR R I8 $UH HRUNES JdFex Bl F&dIT o R fIaR & ® & o <o § qiferaei &
g orem & wiaTed a9 51 W& 7. .. (Interruptions)

DR. SHASHI THAROOR: Yes, this is an extremely important element in the
Sarva Shiksha Abhiyan. We are attempting precisely to give girls toilet facilities,
whether in girls’ schools or in mixed schools and the reason for this, Madam
Speaker, is that girls beyond a particular age find it extremely difficult to remain
in school if they do not have the facilities to change and other toilet facilities.

For this reason, girls toilets are being constructed and I do want to assure
you that the figures are a little better. In the upper primary level, for example, 72
per cent of the sanctioned toilets have actually been done. If we look at the
improvement in the figures from the last two-three years, we will see, for example,
that in the year 2011-12, which is the most recent year we have available, 68.87
per cent of schools have girls’ toilets. Now, we are not saying 68 per cent is
enough. We are going on every year. But last year it was only 60 per cent. So,
every year you have seen a dramatic improvement and we want to ensure that all
schools have girls’ toilets, Madam Speaker... (Interruptions)
SHRIMATI SUPRIYA SULE : Madam Speaker, he is making a lot of good
intervention, but in his reply he has talked about the Kasturba Gandhi Balika
Vidyalayas. The unfortunate part of the Kasturba Gandhi Balika Vidyalayas is
that they are only from V Standard to VIII Standard. What happens to all these
tribal children after VIII Standard? All process of making it inclusive does not
take them ahead. So, I would appeal to the hon. Minister to extend the Kasturba
Gandhi Balika Vidyalayas from VIII Standard all the way up to graduation and
only then it will really benefit the tribal girls... (Interruptions)
DR. SHASHI THAROOR: Madam Speaker, the fact is that the KGBVs, as we call
them, are actually extremely positive in laying a platform for girl students.

However, if girl students get that far, we have other incentives. One very
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innovative incentive scheme we have, for example, is the scheme under which we
actually provide Rs.3,000 in a fixed deposit to a girl who passes Class VIII and
that money is given to her with interest when she passes Class X. So, it is an
incentive for girls at this basic platform of education to continue their education up
to graduation or indeed, at least, up to the end of Class X.Eving them an
education up to Class VIII is already a very important target for this
Government.... (Interruptions)

DR. RATNA DE : Thank you, Madam Speaker. The Government is providing
free education in Navodaya Vidyalayas. There is a provision for single girl child
in Class I and Class VI onwards in Kendriya Vidyalaya. ... (Interruptions) In
West Bengal, there is only one Kendriya Vidyalaya, that is in the District Bankura.
The Right to Education (RTE) has come into force from 2010. ... (Interruptions)

I would like to know from the hon. Minister as to what is the status of the
National Scheme of Incentive to Girls for Secondary Education which was
launched in 2009. Has this Scheme brought down the dropouts?
(Interruptions)

DR. SHASHI THAROOR: Madam Speaker, that is exactly the Scheme that I was
referring to in my previous answer. The National Scheme of Incentive to Girls is
the one which gives them some money as an incentive to keep them in schools and
gives them the full amount with the interest when they pass out.... (Interruptions)
We have already reached five lakhs of girls through this scheme. As the scheme
continues, we are definitely hopeful that we will have a significant impact on

preventing girls from dropping out of the high schools.... (Interruptions)
MR gl HAN : e HEledl, Y a7 Ugcl HAl HelGd DI AN AT AT 6 <o &

Jeaq e Rl H q@Ierd U B Bl gl (FagH) § H#3 ST BT & g9 3R
3Pt R §Y Yol ATEd! g (& 31 S© Ao © & |d Ruen iy & siaeia foraw off
faereT aa W 8, S8 e dTel 300 AT 400 A=y &1 e 1 oR R ffaer den

27...(au™) UHh wen & IR dlefl, uiEd! iR Bl FS & 9 Udh A1 Ugd &l H9 oi9
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Riers & qu1 & oMy 9 W &l FH T ST od §, A e Hel B B gq diefl P
BT 3R HHT giadl P B USABH ol ol (FagH) H HAT HEley | YBl @redl g [P a
Ie 39 919 B! BRI 87 R & a6 3 ITl GHY H 98 59 IR H R HeH Iogd? I8
W @ T 7 5 3o Ree Tpa o (st s @1 @ 9 7 @a B4 2L ()
Pl AR dH ¥ AR Rers ¥ e o1 Wb oRd g1 Sl Bl ki HOWRBR
AT QDA & oIy R A S W&l &, it IR Rren sifariar 87, (agm)

DR. SHASHI THAROOR: Madam Speaker, the fact is that we accept there is a
shortage of teachers in the country. It is a very severe problem. We need more
teachers. There is absolutely no doubt that this must be done.... (Interruptions)
The Government has encouraged the States to recruit teachers. And particularly
after the passage of the RTE Act, a considerable amount of resources are being
devoted to the engagement of additional teachers. ... (Interruptions). The shortage
varies from state to state. In my own State of Kerala, for example, we have
managed to have one teacher for about 20-25 children; whereas in the State like
Uttar Pradesh, the figures are closer to one teacher for 70 children....
(Interruptions) So, very clearly, some States will have to make more progress in
recruiting additional teachers. I definitely agree with the hon. Member that this is
a very important fact and we are encouraging the States to make greater progress.
... (Interruptions) We are confident, given the progress we have seen recently, that
more teachers will be engaged and her concerns will certainly decline with time....

(Interruptions)

2 = JHEGR : HA, JUIY ARBR ERI VST € U DR D 6 X oF DI Rebrs el

@l 2 5 Tsfddl & URiehic & dN H, Ihed BT SIRSFR 98 H 39 ARBR Bl NG
2| I8 9gd Aequl T ok # sue oy iy &1 SeRusis | S iR gaemse! fAfed &1
TGS <A1 ATedl §l... (FE) Sl HRREAT Wpe’d ©, Sl ARAYH Bl TRE A po’d HSac 8l

T § s WHR A 2 941 G I1an g, 98 T AR B8 WRBR BT M el @HT
FHEl W SHBT FRIGHS Tl G ... (RgH) I ARHR GE & o JH a0t gl ... (Fagm)
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Ml 30 AR, e RRed # 3 0 @d B & 916 9El WD d SRl 8l @l @
J7 T, I S B forv g fafvrer mnf e &8 9§ al%QIleHﬁHH-ﬂu
A St A e R @ g 6 T’ Weed Bl Wpol db Ugd & [l gurcy gfae,
WLl AL AT W TH-5T U S BT P A, DI WA D WP BT &, I8 H A

EIES I

DR. SHASHI THAROOR: Madam, Speaker, there is absolutely no question that
the Centre is often in the position of providing funds and getting no credit....
(Interruptions) This is across the board. The credit, however, is less important for
us. What matters is that children should receive a decent education....
(Interruptions)

On the other examples, the hon. Member suggests provisions of cycles and
so on. Some of this is being done by the State Governments... (Interruptions)
There are many State Governments doing this. Tamil Nadu comes to our mind as
a very good example where girl students are regularly given cycles in order to go
to schools.... (Interruptions) We, in the Central Government, have not felt it
necessary to duplicate the good work being done by the State Governments...
(Interruptions) 1 should stress, if there is any case with the RTE, we now see that
more than 96 per cent of our population has access to a school within one
kilometre of their place of residence. So, it is not in that sense a critical problem
of access. ... (Interruptions) Access is one area where your Government has made
a considerable amount of progress. We do need, however, to attend to these larger

questions. I thank the hon. Member for his concern.... (Interruptions)

MADAM SPEAKER: Q. No. —362.
Shri Mangani Lal Mandal.

... (Interruptions)


loksabha
d by ponnam prabhakar 
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MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.18 hrs

The Lok Sabha then adjourned
till Twelve of the Clock.

16
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
12.0 % hrs.

At this stage, Shri Yashvir Singh and some other hon. Members came and stood on
the floor near the Table.

12.0 ¥ hrs.
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now, Papers to be laid on the Table.
Shri Paban Singh Ghatowar.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On
behalf of Shri S. Jaipal Reddy, I beg to lay on the Table—

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Vigyan Prasar, Noida, for the year 2011-2012, alongwith Audited
Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Vigyan Prasar, Noida, for the
year 2011-2012.
(Placed in Library, See No. LT 8089/15/12)
(2) (1) A copy of the Annual Report (Hindi and English versions) of the
National Accreditation Board for Testing and Calibration
Laboratories, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.
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3)

4

()

(ii)

(1)

(i)

(1)

(i)

(1)

(i)

18

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Accreditation Board
for Testing and Calibration Laboratories, New Delhi, for the year
2011-2012.

(Placed in Library, See No. LT 8090/15/12)
A copy of the Annual Report (Hindi and English versions of the
Indian National Science Academy, New Delhi, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Science
Academy, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8091/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Indian Science Congress Association, Kolkata, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Science Congress
Association, Kolkata, for the year 2011-2012.

(Placed in Library, See No. LT 8092/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Indian Association for the Cultivation of Science, Kolkata, for the
year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Association for the
Cultivation of Science, Kolkata, for the year 2011-2012.

(Placed in Library, See No. LT 8093/15/12)
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(6)

(7)

(8)

)

(i)

(if)

(i)

(if)

(i)

(i)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
Bose Institute, Kolkata, for the year 2011-2012, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Bose Institute, Kolkata, for the
year 2011-2012.

(Placed in Library, See No. LT 8094/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Indian Academy of Sciences, Bangalore, for the year 2011-2012,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Academy of Sciences,
Bangalore, for the year 2011-2012.

(Placed in Library, See No. LT 8095/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Satyendra Nath Bose National Centre for Basic Sciences, Kolkata,
for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Satyendra Nath Bose National
Centre for Basic Sciences, Kolkata, for the year 2011-2012.

(Placed in Library, See No. LT 8096/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Sree Chitra Tirunal Institute for Medical Sciences and
Technology, Thiruvananthapuram, for the year 2011-2012,
alongwith Audited Accounts.
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(10)

(11)

(12)

(ii)

(i)

(i)

(i)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Sree Chitra Tirunal Institute for
Medical Sciences and Technology, Thiruvananthapuram, for the
year 2011-2012.

(Placed in Library, See No. LT 8097/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Raman Research, Institute, Bangalore, for the year 2011-2012,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Raman Research, Institute,
Bangalore, for the year 2011-2012.

(Placed in Library, See No. LT 8098/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Technology Information, Forecasting and Assessment Council,
New Delhi, for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Technology Information,
Forecasting and Assessment Council, New Delhi, for the year
2011-2012.

(Placed in Library, See No. LT 8099/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Birbal Sahni Institute of Palaeobotany, Lucknow, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Birbal Sahni Institute of
Palaeobotany, Lucknow, for the year 2011-2012.

(Placed in Library, See No. LT 8100/15/12)
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(13)

(14)

(15)

(16)

(i)

(if)

(if)

(i)

(i)

21

A copy of the Annual Report (Hindi and English versions) of the
Agharkar Research Institute, Pune, for the year 2011-2012,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Agharkar Research Institute,
Pune, for the year 2011-2012.

(Placed in Library, See No. LT 8101/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Jawaharlal Nehru Centre for Advanced Scientific Research,
Bangalore, for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru Centre for
Advanced Scientific Research, Bangalore, for the year 2011-2012.

(Placed in Library, See No. LT 8102/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Translational Health Science and Technology Institute, Gurgaon,
for the year 2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Translational Health Science and
Technology Institute, Gurgaon, for the year 2011-2012.

(Placed in Library, See No. LT 8103/15/12)
A copy of the Annual Report (Hindi and English versions) of the
National Brain Research Centre, Manesar, for the year 2011-
2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Brain Research
Centre, Manesar, for the year 2011-2012.

(Placed in Library, See No. LT 8104/15/12)
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(17)

(18)

(19)

(20)

(1)

(ii)

(ii)

(i)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
Regional Centre for Biotechnology, Gurgaon, for the year 2011-
2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Regional Centre for
Biotechnology, Gurgaon, for the year 2011-2012.

(Placed in Library, See No. LT 8105/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Institute for Stem Cell Biology and Regenerative Medicine,
Bangalore, for the year 2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute for Stem Cell Biology
and Regenerative Medicine, Bangalore, for the year 2011-2012.

(Placed in Library, See No. LT 8106/15/12)
A copy of the Annual Report (Hindi and English versions) of the
National Institute of Plant Genome Research, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Plant
Genome Research, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8107/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Institute of Bioresources and Sustainable Development, Imphal,
for the year 2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Bioresources and
Sustainable Development, Imphal, for the year 2011-2012.

(Placed in Library, See No. LT 8108/15/12)
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(24)

(1)

(ii)

(ii)

(i)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
Consultancy Development Centre, New Delhi, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Consultancy Development
Centre, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8109/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Wadia Institute of Himalayan Geology, Dehradun, for the year
2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Wadia Institute of Himalayan
Geology, Dehradun, for the year 2011-2012.

(Placed in Library, See No. LT 8110/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Aryabhatta Research Institute for Observational Sciences,
Nainital, for the year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Aryabhatta Research Institute
for Observational Sciences, Nainital, for the year 2011-2012.

(Placed in Library, See No. LT 8111/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Geomagnetism, Navi Mumbai, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Geomagnetism, Navi Mumbai, for the year 2011-2012.

(Placed in Library, See No. LT 8112/15/12)
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(25)

(26)

(27)

(1)

(ii)

(ii)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
National Innovation Foundation, Ahmedabad, for the year 2011-
2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Innovation
Foundation, Ahmedabad, for the year 2011-2012.

(Placed in Library, See No. LT 8113/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Indian National Academy of Engineering, New Delhi, for the year
2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian National Academy of
Engineering, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8114/15/12)
A copy of the Annual Report (Hindi and English versions) of the
International Advanced Research Centre for Powder Metallurgy
and New Materials, Hyderabad, for the year 2011-2012, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the International Advanced
Research Centre for Powder Metallurgy and New Materials,
Hyderabad, for the year 2011-2012.

(Placed in Library, See No. LT 8115/15/12)
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(28)

(29)

(30)

(1)

(1)

(i)

(i)

(i)

(iii)

(1)
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A copy of the Annual Report (Hindi and English versions) of the
National Centre for Cell Science, Pune, for the year 2011-2012,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Centre for Cell
Science, Pune, for the year 2011-2012.

(Placed in Library, See No. LT 8116/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi Centre for Biotechnology, Thiruvananthapuram, for
the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Rajiv Gandhi Centre for Biotechnology, Thiruvananthapuram,
for the year 2011-2012, together with Audit Report thereon.

(Placed in Library, See No. LT 8117/15/12)
A copy of the Annual Report (Hindi and English versions) of the
National Agri-Food Biotechnology Institute, Mohali, for the year
2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the National Agri-Food Biotechnology Institute, Mohali, for the
year 2011-2012, together with Audit Report thereon.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Agri-Food
Biotechnology Institute, Mohali, for the year 2011-2012.

(Placed in Library, See No. LT 8118/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Animal Health for Human Welfare, New Delhi, for the year 2011-
2012, alongwith Audited Accounts.
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(i)

(iii)
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Statement regarding Review (Hindi and English versions) by the
Government of the working of the Animal Health for Human
Welfare, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8119/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Institute of Life Sciences, Bhubaneswar, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Institute of Life Sciences, Bhubaneswar, for the year 2011-
2012, together with Audit Report thereon.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Life Sciences,
Bhubaneswar, for the year 2011-2012.

(Placed in Library, See No. LT 8120/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Centre for DNA Fingerprinting and Diagnostics, Hyderabad, for
the year 2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Centre for DNA Fingerprinting
and Diagnostics, Hyderabad, for the year 2011-2012.

(Placed in Library, See No. LT 8121/15/12)

... (Interruptions)

At this stage, Shrimati Harsimrat Kaur Badal and some other hon. Members came

and stood on the floor near the Table.
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THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): On behalf of Shri Ajit Singh, I beg to lay on the Table a
copy of the Aircraft (Amendment) Rules, 2012 (Hindi and English versions)
published in Notification No. G.S.R. 487(E) in Gazette of India dated 21* June,
2012 under Section 14A of the Aircraft Act, 1934, together with an explanatory
memorandum.

(Placed in Library, See No. LT 8122/15/12)

... (Interruptions)

THE MINISTER OF EXTERNAL AFFAIRS (SHRI SALMAN KHURSHEED): 1
beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Indian
Council for Cultural Relations, New Delhi, for the year 2011-2012.

(2) A copy of the Annual Accounts (Hindi and English versions) of the Indian
Council for Cultural Relations, New Delhi, for the year 2011-2012, together
with Audit Report thereon.

(3) A copy of the Review (Hindi and English versions) by the Government of
the working of the Indian Council for Cultural Relations, New Delhi, for the
year 2011-2012.

(Placed in Library, See No. LT 8123/15/12)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEV SHUKLA): On behalf of Shri V. Narayanasamy, I beg to lay on

the Table:-

(1) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 619A of the Companies Act, 1956:-

(a) (i)
(i)

(b) (i)
(i)

(c) (1)

Review by the Government of the working of the Nuclear
Power Corporation of India Limited, Mumbai, for the year
2011-2012.
Annual Report of the Nuclear Power Corporation of India
Limited, Mumbai, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 8124/15/12)
Review by the Government of the working of the Bharatiya
Nabhikiya Vidyut Nigam Limited, Chennai, for the year 2011-
2012.
Annual Report of the Bharatiya Nabhikiya Vidyut Nigam
Limited, Chennai, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 8125/15/12)
Review by the Government of the working of the Antrix

Corporation Limited, Bangalore, for the year 2011-2012.
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3)

(4)
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(ii)

(1)

(ii)

(i)

(ii)
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Annual Report of the Antrix Corporation Limited, Bangalore, for
the year 2011-2012, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8126/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Institute of Mathematical Science, Chennai, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Mathematical
Science, Chennai, for the year 2011-2012.

(Placed in Library, See No. LT 8127/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Tata Memorial Centre, Mumbai, for the year 2011-2012,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of Tata Memorial Centre, Mumbai,
for the year 2011-2012.

(Placed in Library, See No. LT 8128/15/12)

A copy of the Annual Report (Hindi and English versions) of the

Central Information Commission, New Delhi, for the year 2011-2012

under sub-section (4) of Section 25 of the Right to Information Act,

2005.

(1)

(i)

(Placed in Library, See No. LT 8129/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Union Public Service Commission, New Delhi, for the year
2011-2012.
A copy of the Memorandum (Hindi and English versions)

explaining reasons for Non-Acceptance of the Union Public
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(7)

(8)

(ii)

(1)

(i)

(1)

(i)
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Service Commission advice in respect of the cases referred in
Chapter 10 of the above Report.

(Placed in Library, See No. LT 8130/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Space Science and Technology,
Thiruvananthapuram, for the year 2011-2012, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Space
Science and Technology, Thiruvananthapuram, for the year
2011-2012.

(Placed in Library, See No. LT 8131/15/12)
A copy of the Annual Report (Hindi and English versions) of the
North Eastern Space Applications Centre, Umiam, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the North Eastern Space
Applications Centre, Umiam, for the year 2011-2012.

(Placed in Library, See No. LT 8132/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Semi-Conductor Laboratory, S.A.S. Nagar, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Semi-Conductor Laboratory,
S.A.S. Nagar, for the year 2011-2012.

(Placed in Library, See No. LT 8133/15/12)
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(11)

(12)
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(i)
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(i)
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A copy of the Annual Report (Hindi and English versions) of the
Kendriya Bhandar, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Kendriya Bhandar, New
Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8134/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Civil Services Officers’ Institute, New Delhi, for the year 2011-
2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Civil Services Officers’
Institute, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8135/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Grih Kalyan Kendra, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Grih Kalyan Kendra, New
Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8136/15/12)
A copy of the Annual Report (Hindi and English versions) of the
National Atmospheric Research Laboratory, Gadanki, for the
year 2011-2012, alongwith Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Atmospheric
Research Laboratory, Gadanki, for the year 2011-2012.
(Placed in Library, See No. LT 8137/15/12)
(13) (1) A copy of the Annual Report (Hindi and English versions) of the
Physical Research Laboratory, Ahmedabad, for the year 2011-
2012, alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Physical Research Laboratory,
Ahmedabad, for the year 2011-2012.
(Placed in Library, See No. LT 8138/15/12)
(14) A copy of the Statement (Hindi and English versions) explaining reasons
for not laying the Annual Report and Audited Accounts of the Antrix Corporation
Limited for the year 2010-2011 within the stipulated period of nine months after
the close of the accounting year.
(Placed in Library, See No. LT 8139/15/12)
(15) (1) A copy of the Annual Report (Hindi and English versions) of the
Central Civil Services Cultural and Sports Board, New Delhi, for
the year 2011-2012, alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Civil Services
Cultural and Sports Board, New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 8140/15/12)

(16) (i) A copy of the Annual Report (Hindi and English versions) of the
Civil Services Society, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.
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(17)

(18)

(19)

(ii)

(ii)

(ii)

(i)
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Statement regarding Review (Hindi and English versions) by the
Government of the working of the Civil Services Society, New
Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8141/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Saha Institute of Nuclear Physics, Kolkata, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Saha Institute of Nuclear
Physics, Kolkata, for the year 2011-2012.

(Placed in Library, See No. LT 8142/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Harish-Chandra Research Institute, Allahabad, for the year 2011-
2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Harish-Chandra Research
Institute, Allahabad, for the year 2011-2012.

(Placed in Library, See No. LT 8143/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Institute for Plasma Research, Gandhinagar, for the year 2011-
2012, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute for Plasma Research,
Gandhinagar, for the year 2011-2012.

(Placed in Library, See No. LT 8144/15/12)
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(20) (1) A copy of the Annual Report (Hindi and English versions) of the
Atomic Energy Education Society, Mumbai, for the year 2011-
2012, alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Atomic Energy Education
Society, Mumbali, for the year 2011-2012.
(Placed in Library, See No. LT 8145/15/12)

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI PRENEET KAUR): I beg to lay on the Table-
(1) A copy of the Nalanda University (Removal of Difficulties) Order, 2012
(Hindi and English versions) published in Notification No. S.0. 2774(E) in
Gazette of India dated 23" November, 2012 issued under sub-section (2) of
Section 41 of the Nalanda University Act, 2010.
(Placed in Library, See No. LT 8146/15/12)
(2) A copy of the Annual Accounts (Hindi and English versions) of the
Nalanda University, Nalanda, for the year 2010-2011, together with Audit
Report thereon.
(Placed in Library, See No. LT 8147/15/12)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEV SHUKLA): On behalf of Dr. Shashi Tharoor, I beg to lay on the
Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Aligarh Muslim University, Aligarh, for the year 2011-2012.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Aligarh Muslim University, Aligarh, for the year 2011-2012,
together with Audit Report thereon.
(ii1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Aligarh Muslim University,
Aligarh, for the year 2011-2012.
(Placed in Library, See No. LT 8148/15/12)
(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Tirpura University, Suryamaninagar, for the year 2011-2012.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tirpura University,
Suryamaninagar, for the year 2011-2012.

(Placed in Library, See No. LT 8149/15/12)
3) (i) A copy of the Annual Report (Hindi and English versions) of the
Central University of Jammu, Jammu, for the year 2011-2012.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Jammu,
Jammu, for the year 2011-2012.

(Placed in Library, See No. LT 8150/15/12)
(4) (1) A copy of the Annual Report (Hindi and English versions) of the
Mahatma Gandhi Antarrashtriya Hindi Vishwavidyalaya,

Wardha, for the year 2011-2012, alongwith Audited Accounts.
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(1)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Mahatma Gandhi
Antarrashtriya Hindi Vishwavidyalaya, Wardha, for the year
2011-2012.
(Placed in Library, See No. LT 8151/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Central University of Haryana, Mahendergarh, for the year 2011-
2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Haryana,
Mahendergarh, for the year 2011-2012.
(Placed in Library, See No. LT 8152/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Assam University, Silchar, for the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Assam University, Silchar,
for the year 2011-2012.
(Placed in Library, See No. LT 8153/15/12)

A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology Jamshedpur, Jamshedpur, for the
year 2010-2011, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology Jamshedpur, Jamshedpur, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 8154/15/12)
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A copy of the Annual Report (Hindi and English versions) of the
Central University of Punjab, Bathinda, for the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Punjab,
Bathinda, for the year 2011-2012.
(Placed in Library, See No. LT 8155/15/12)
A copy of the Annual Report (Hindi and English versions) of the
University of Allahabad, Allahabad, for the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the University of Allahabad,
Allahabad, for the year 2011-2012.
(Placed in Library, See No. LT 8156/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Nagaland University, Lumami, for the year 2011-2012.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Nagaland University, Lumami,
for the year 2011-2012.
(Placed in Library, See No. LT 8157/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Maulana Azad National Urdu University, Hyderabad, for the
year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Maulana Azad National Urdu University, Hyderabad, for the
year 2011-2012, together with Audit Report thereon.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Maulana Azad National Urdu
University, Hyderabad, for the year 2011-2012.
(Placed in Library, See No. LT 8158/15/12)



19.12.2012

(13)

(14)

(15)
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(i)

(i)

(iii)
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A copy of the Annual Report (Hindi and English versions) of the
Visva-Bharati, Santiniketan, for the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Visva-Bharati, Santiniketan,
for the year 2011-2012.
(Placed in Library, See No. LT 8159/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science Education and Research, Bhopal, for
the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Science Education and Research, Bhopal,
for the year 2011-2012, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science
Education and Research, Bhopal, for the year 2011-2012.
(Placed in Library, See No. LT 8160/15/12)

A copy of the Annual Accounts (Hindi and English versions) of the

Jawaharlal Nehru University, New Delhi, for the year 2011-2012, together

with Audit Report thereon.

(i)

(i)

(Placed in Library, See No. LT 8161/15/12)
A copy of the Annual Report (Hindi and English versions) of the
University of Hyderabad, Hyderabad, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the University of Hyderabad, Hyderabad, for the year 2011-
2012, together with Audit Report thereon.
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(18)

(19)

(20)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the University of Hyderabad,
Hyderabad, for the year 2011-2012.

(Placed in Library, See No. LT 8162/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Pondicherry University, Puducherry, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Pondicherry University, Puducherry, for the year 2011-2012,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Pondicherry University,
Puducherry, for the year 2011-2012.

(Placed in Library, See No. LT 8163/15/12)

A copy of the Annual Accounts (Hindi and English versions) of the Indian

Institute of Technology Gandhinagar, Gandhinagar, for the year 2011-

2012, together with Audit Report thereon.

(1)

(i)

(iii)

(1)

(Placed in Library, See No. LT 8164/15/12)
A copy of the Annual Report (Hindi and English versions) of the
University of Delhi (Part I & II), Delhi, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the University of Delhi, Delhi, for the year 2011-2012, together
with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the University of Delhi, Delhi, for
the year 2011-2012.

(Placed in Library, See No. LT 8165/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Sikkim University, Gangtok, for the year 2011-2012.
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A copy of the Annual Accounts (Hindi and English versions) of
the Sikkim University, Gangtok, for the year 2011-2012, together
with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Sikkim University, Gangtok,
for the year 2011-2012.

(Placed in Library, See No. LT 8166/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Maharashtra Prathmik Shikshan Parishad, Mumbai, for the year
2009-2010, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Maharashtra Prathmik Shikshan
Parishad, Mumbai a, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (21) above.

(1)

(i)

(iii)

(Placed in Library, See No. LT 8167/15/12)
A copy of the Annual Report (Hindi and English versions) of
the Mizoram University, Aizawl, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Mizoram University, Aizawl, for the year 2011-2012,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Mizoram University, Aizawl,
for the year 2011-2012.

(Placed in Library, See No. LT 8168/15/12)
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(24) A copy of the Annual Accounts (Hindi and English versions) of the

(25)

(26)

(27)

(28)

Manipur University, Canchipur, for the year 2010-2011, together with Audit

Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (24) above.

(1)

(i)

(1)

(i)

(i)

(Placed in Library, See No. LT 8169/15/12)
A copy of the Annual Report (Hindi and English versions) of
the Central University of Bihar, Patna, for the year 2011-2012,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Bihar,
Patna, for the year 2011-2012.

(Placed in Library, See No. LT 8170/15/12)
A copy of the Annual Report (Hindi and English versions) of
the Rashtriya Madhyamik Shiksha Abhiyan Authority, Punjab,
Chandigarh, for the year 2011-2012, alongwith Audited
Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik
Shiksha Abhiyan Authority, Punjab, Chandigarh, for the year
2011-2012.

(Placed in Library, See No. LT 8171/15/12)
A copy of the Annual Report (Hindi and English versions) of
the Jawaharlal Nehru University, New Delhi, for the year 2011-
2012.
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(29)

(30)

(1)

(32)

(ii)

(ii)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru University,
New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 8172/15/12)
A copy of the Annual Report (Hindi and English versions) of
the Babasaheb Bhimrao Ambedkar University, Lucknow, for
the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Babasaheb Bhimrao
Ambedkar University, Lucknow, for the year 2011-2012.
(Placed in Library, See No. LT 8173/15/12)

A copy of the Annual Accounts (Hindi and English versions) of the

Central University of Karnataka, Gulbarga, for the year 2011-2012,

together with Audit Report thereon.

(1)

(i)

(1)

(Placed in Library, See No. LT 8174/15/12)

A copy of the Annual Report (Hindi and English versions) of
the Andaman & Nicobar Islands UT Mission Authority (Sarva
Shiksha Abhiyan), Port Blair, for the year 2011-2012,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Andaman & Nicobar Islands
UT Mission Authority (Sarva Shiksha Abhiyan), Port Blair, for
the year 2011-2012.

(Placed in Library, See No. LT 8175/15/12)
A copy of the Annual Report (Hindi and English versions) of
the Indira Gandhi National Open University, New Delhi, for the
year 2011-2012.
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(33)

(34)

(35)

(36)

(37)

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi National Open
University, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8176/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of
the Guru Ghasidas Vishwavidyalaya, Bilaspur, for the year
2011-2012.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Guru Ghasidas
Vishwavidyalaya, Bilaspur, for the year 2011-2012.

(Placed in Library, See No. LT 8177/15/12)
A copy of the Annual Accounts (Hindi and English versions) of the Rajiv
Gandhi University, Rono Hills, for the year 2008-2009, together with Audit
Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (34) above.
(Placed in Library, See No. LT 8178/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of the
Dr. Harisingh Gour University, Sagar, for the year 2011-2012.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Dr. Harisingh Gour University,
Sagar, for the year 2011-2012.
(Placed in Library, See No. LT 8179/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of the
Tezpur University, Tezpur, for the year 2011-2012.
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(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tezpur University, Tezpur, for
the year 2011-2012.
(Placed in Library, See No. LT 8180/15/12)
(38) (1) A copy of the Annual Report (Hindi and English versions) of the
Central University of Gujarat, Gandhinagar, for the year 2011-
2012.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of
the Central University of Gujarat, Gandhinagar, for the year
2011-2012, together with Audit Report thereon.
(iii)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Gujarat,
Gandhinagar, for the year 2011-2012.
(Placed in Library, See No. LT 8181/15/12)
(39 () A copy of the Annual Report (Hindi and English versions) of the
Indira Gandhi National Tribal University, Amarkantak, for the
year 2011-2012.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi National Tribal
University, Amarkantak, for the year 2011-2012.
(Placed in Library, See No. LT 8182/15/12)
(40) A copy of the Annual Accounts (Hindi and English versions) of the Central
University of Rajasthan, Jaipur, for the year 2011-2012, together with Audit
Report thereon.
(Placed in Library, See No. LT 8183/15/12)
G )] A copy of the Annual Report (Hindi and English versions) of the
English and Foreign Languages University, Hyderabad, for the
year 2011-2012.
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(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the English and Foreign Languages
University, Hyderabad, for the year 2011-2012.
(Placed in Library, See No. LT 8184/15/12)
42) 1) A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Classical Tamil, Chennai, for the year 2011-
2012.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Institute of Classical
Tamil, Chennai, for the year 2011-2012.
(Placed in Library, See No. LT 8185/15/12)
43) (1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Sanskrit Vidyapeeth, Tirupati, for the year 2011-2012.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Sanskrit Vidyapeeth,
Tirupati, for the year 2011-2012.
(Placed in Library, See No. LT 8186/15/12)
44) (@) A copy of the Annual Report (Hindi and English versions) of the
National Council for Promotion of Sindhi Language, New Delhi,
for the year 2011-2012.
(11) A copy of the Annual Accounts (Hindi and English versions) of
the National Council for Promotion of Sindhi Language, New
Delhi, for the year 2011-2012, together with Audit Report thereon.
(ii1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Council for Promotion
of Sindhi Language, New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 8187/15/12)
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(45)

(46)

(47)

(48)

(49)

(1)

(i)

(iii)

(1)

(i)

46

A copy of the Annual Report (Hindi and English versions) of the
Jamia Millia Islamia, New Delhi, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Jamia Millia Islamia, New Delhi, for the year 2011-2012,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Jamia Millia Islamia, New
Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8188/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Nagaland Rashtriya Madhyamik Shiksha Abhiyan, Kohima, for
the year 2009-2010.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Nagaland Rashtriya
Madhyamik Shiksha Abhiyan, Kohima, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (46) above.

(1)

(i)

(1)

(Placed in Library, See No. LT 8189/15/12)
A copy of the Annual Report (Hindi and English versions) of the
North-Eastern Hill University, Shillong, for the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the North-Eastern Hill University,
Shillong, for the year 2011-2012.

(Placed in Library, See No. LT 8190/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi University, Rono Hills, for the year 2011-2012.
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(50)

(1)

(52)

(33)

(54)

(i)

47

A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi University, Rono
Hills, for the year 2011-2012.

(Placed in Library, See No. LT 8191/15/12)

A copy of the Annual Accounts (Hindi and English versions) of the English

and Foreign Languages University, Hyderabad, for the year 2011-2012,

together with Audit Report thereon.

(Placed in Library, See No. LT 8192/15/12)

A copy of the Annual Accounts (Hindi and English versions) of the North-

Eastern Hill University, Shillong, for the year 2011-2012, together with

Audit Report thereon.

(1)

(i)

(i)

(Placed in Library, See No. LT 8193/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Central University of Himachal Pradesh, Shimla, for the year
2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Himachal
Pradesh, Shimla, for the year 2011-2012.

(Placed in Library, See No. LT 8194/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Central University of Rajasthan, Ajmer, for the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of
Rajasthan, Ajmer, for the year 2011-2012.

(Placed in Library, See No. LT 8195/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Central Tibetan Schools Administration, Delhi, for the year 2011-
2012.
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(55)

(56)

(57)

(58)

(i)

(iii)

(1)

(i)

(1)

(i)

48

A copy of the Annual Accounts (Hindi and English versions) of
the Central Tibetan Schools Administration, Delhi, for the year
2011-2012, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Tibetan Schools
Administration, Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8196/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Banaras Hindu University, Varanasi, for the year 2011-2012.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Banaras Hindu University,
Varanasi, for the year 2011-2012.

(Placed in Library, See No. LT 8197/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Himachal Pradesh Rashtriya Madhyamik Shiksha Abhiyan,
Shimla, for the year 2010-2011, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Himachal Pradesh Rashtriya
Madhyamik Shiksha Abhiyan, Shimla, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (56) above.

(1)

(Placed in Library, See No. LT 8198/15/12)

A copy of the Annual Report (Hindi and English versions) of the
Central University of Tamil Nadu, Chennai, for the year 2011-
2012, alongwith Audited Accounts.
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(59)

(60)

(61)

(i)

(i)

(iii)

(i)

(iii)
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Tamil
Nadu, Chennai, for the year 2011-2012.

(Placed in Library, See No. LT 8199/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Central University of Kashmir, Srinagar, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of the
Central University of Kashmir, Srinagar, for the year 2011-2012,
together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Kashmir,
Srinagar, for the year 2011-2012.

(Placed in Library, See No. LT 8200/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Central University of Kerala, Kasaragod, for the year 2011-2012.
A copy of the Annual Accounts (Hindi and English versions) of the
Central University of Kerala, Kasaragod, for the year 2011-2012,
together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Kerala,
Kasaragod, for the year 2011-2012.

(Placed in Library, See No. LT 8201/15/12)

A copy of the Notification No. F. No. 47-8/2011/NCTE/CDN (Vol. 1I)
(Hindi and English versions) published in Gazette of India dated 19"

September, 2012 regarding nomination of Prof. Divyaprabha Nagar, as

Member of the Northern Regional Committee, Jaipur upto 22.09.2013

1ssued under the National Council for Teacher Education Act, 1993.

(Placed in Library, See No. LT 8202/15/12)
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(62)

(63)

(64)

(65)

(i)

(i)

(i)

(ii)

50

A copy of the Annual Accounts (Hindi and English versions) of
the Rashtriya Sanskrit Vidyapeetha, Tirupati, for the year 2011-
2012, together with Audit Report thereon.
Statement regarding Review (Hindi and English versions) by the
Government on the Audited Accounts of the Rashtriya Sanskrit
Vidyapeetha, Tirupati, for the year 2011-2012.

(Placed in Library, See No. LT 8203/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Kendriya Hindi Sansthan, Agra, for the year 2011-2012.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Kendriya Hindi Sansthan,
Agra, for the year 2011-2012.

(Placed in Library, See No. LT 8204/15/12)
A copy of the Annual Report (Hindi and English versions) of the
State Project Office (Sarva Shiksha Abhiyan), Gangtok, for the
year 2011-2012, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the State Project Office (Sarva
Shiksha Abhiyan), Gangtok, for the year 2011-2012.

(Placed in Library, See No. LT 8205/15/12)
A copy of the Annual Report (Hindi and English versions) of the
State Project Office (Sarva Shiksha Abhiyan), Gangtok, for the
year 2010-2011.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the State Project Office (Sarva

Shiksha Abhiyan), Gangtok, for the year 2010-2011.
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(66)

(67)

(68)

51

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (65) above.

(1)

(i)

(1)

(i)

(Placed in Library, See No. LT 8206/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Hemwati Nandan Bahuguna Garhwal University, Srinagar
Garhwal, for the year 2011-2012.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Hemwati Nandan Bahuguna
Garhwal University, Srinagar Garhwal, for the year 2011-2012.

(Placed in Library, See No. LT 8207/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Manipur University, Canchipur, for the year 2011-2012.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Manipur University,
Canchipur, for the year 2011-2012.

(Placed in Library, See No. LT 8208/15/12)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
K.C. VENUGOPAL): I beg to lay on the Table:-

(1)

(@)

(i)

A copy of the Annual Report (Hindi and English versions) of the
Indira Gandhi Rashtriya Uran Akademi, Raebareli, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi Rashtriya Uran
Akademi, Raebareli, for the year 2011-2012.

(Placed in Library, See No. LT 8209/15/12)
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2

(ii)
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A copy of the Annual Report (Hindi and English versions) of the
Airports Authority of India, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Airports Authority of India,
New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8210/15/12)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY AND MINISTER OF STATE IN THE
MINISTRY OF SHIPPING (SHRI MILIND DEORA): I beg to lay on the Table:-

(@
(i)

2 @
(i)

A copy of the Annual Report (Hindi and English versions) of the
Software Technology Parks of India, New Delhi, for the year
2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Software Technology Parks of
India, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8211/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Centre for Materials for Electronics Technology, Pune, for the
year 2011-2012, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Materials for
Electronics Technology, Pune, for the year 2011-2012.

(Placed in Library, See No. LT 8212/15/12)
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3)

4

()

(i)

(i)

(i)

(ii)
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A copy of the Annual Report (Hindi and English versions) of the
National Institute of Electronics and Information Technology
(formerly DOEACC Society), New Delhi, for the year 2011-2012,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Electronics
and Information Technology (formerly DOEACC Society), New
Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8213/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Media Lab Asia, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Media Lab Asia, New Delhi,
for the year 2011-2012.

(Placed in Library, See No. LT 8214/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Society for Applied Microwave Electronics Engineering and
Research, Mumbai, for the year 2011-2012, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Society for Applied Microwave
Electronics Engineering and Research, Mumbai, for the year 2011-
2012.

(Placed in Library, See No. LT 8215/15/12)
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(6)

(i)

(i)
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A copy of the Annual Report (Hindi and English versions) of the
ERNET India, New Delhi, for the year 2011-2012, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the ERNET India, New Delhi, for
the year 2011-2012.

(Placed in Library, See No. LT 8216/15/12)

(7) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 619A of the Companies Act, 1956:-

(a)

(b)

(©)

(i)

(i)

(1)

(i)

(i)

Review by the Government of the working of the
Telecommunications Consultants India Limited, New Delhi, for
the year 2011-2012.
Annual Report of the Telecommunications Consultants India
Limited, New Delhi, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 8217/15/12)
Review by the Government of the working of the ITI Limited,
Begaluru, for the year 2011-2012.
Annual Report of the ITI Limited, Begaluru, for the year 2011-
2012, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8218/15/12)
Review by the Government of the working of the Mahanagar

Telephone Nigam Limited, New Delhi, for the year 2011-2012.
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(i) Annual Report of the Mahanagar Telephone Nigam Limited,
New Delhi, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 8219/15/12)
(8) (i) A copy of the Annual Report (Hindi and English versions) of
the Telecom Regulatory Authority of India, New Delhi, for the

year 2011-2012, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Telecom Regulatory
Authority of India, New Delhi, for the year 2011-2012.

(Placed in Library, See No. LT 8220/15/12)

9) (1) A copy of the Annual Report (Hindi and English versions) of
the Centre for Development of Advanced Computing, Pune, for
the year 2011-2012, alongwith Audited Accounts.

(1i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Development of
Advanced Computing, Pune, for the year 2011-2012.
(Placed in Library, See No. LT 8221/15/12)
(10) A copy of the Telecom Consumers Protection (Fifth Amendment)
Regulations, 2012 (Hindi and English versions) published in Notification No. 308-
5/2011-QOS in Gazette of India dated 27" November, 2012 under Section 37 of
the Telecom Regulatory Authority of India Act, 1997.
(Placed in Library, See No. LT 8222/15/12)
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEV SHUKLA): I beg to lay on the Table:-
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(1)

(2)

A copy of the Annual Report (Hindi and English versions) of the Institute
of Economic Growth, Delhi, for the year 2011-2012, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the Government
of the working of the Institute of Economic Growth, Delhi, for the year
2011-2012.

(Placed in Library, See No. LT 8223/15/12)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRIMATI DEEPA DASMUNSI): I beg to lay on the Table:-

(1

2)

3)

A copy each of the following Notifications (Hindi and English versions)

under Section 58 of the Delhi Development Act, 1957:-

(i)

(i)

(1)

(i)

(iii)

G.S.R. 106(E) published in Gazette of India dated 25™ February,
2012 regarding Delhi Development Authority, Recruitment
Regulations in respect of Asstt. Director (Systems), Dy. Director
(Systems), Director (Systems) and Lower Divisions Clerk-cum-
Typist (English/Hindji).
The “Recruitment of Lower Division Clerk-cum-Typist
(English/Hindi), 2011 (Revised)” published in Notification No.
G.S.R. 770(E) published in Gazette of India dated 18" October,
2012.
(Placed in Library, See No. LT 8224/15/12)
A copy of the Annual Report (Hindi and English versions) of the
Delhi Urban Art Commission, New Delhi, for the year 2011-
2012.
A copy of the Annual Accounts (Hindi and English versions) of
the Delhi Urban Art Commission, New Delhi, for the year 2011-
2012, together with Audit Report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Delhi Urban Art Commission,
New Delhi, for the year 2011-2012.
(Placed in Library, See No. LT 8225/15/12)

A copy of the Delhi Urban Art Commission (Secretary) Recruitment Rules,

2012 (Hindi and English versions) published in Notification No. G.S.R. 533(E) in
Gazette of India dated 3™ July, 2012 under sub-section (3) of Section 26 of the
Delhi Urban Art Commission Act, 1973.

(Placed in Library, See No. LT 8226/15/12)
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... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (DR. KRUPARANI KILLI): I beg to lay
on the Table a copy of the Indian Post Office (First Amendment) Rules, 2012
(Hindi and English versions) published in Notification No. G.S.R. 734(E) in
Gazette of India dated 1* October, 2012 under sub-section (4) of Section 74 of the
Indian Post Offices Act, 1898.

(Placed in Library, See No. LT 8227/15/12)

... (Interruptions)

12.03 hrs
MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Madam Speaker, I have to report the following

message received from the Secretary-General of Rajya Sabha:

“In accordance with the provisions of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of Business in the Rajya Sabha, I
am directed to return herewith the Appropriation (No.4) Bill, 2012,
which was passed by the Lok Sabha at its sitting held on the 14"
December, 2012 and transmitted to the Rajya Sabha for its
recommendations and to state that this House has no
recommendations to make to the Lok Sabha in regard to the said
Bill.”

... (Interruptions)
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12.03 ' hrs.

COMMITTEE ON ESTIMATES
18th and 19th Reports

SHRI FRANCISCO COSME SARDINHA (SOUTH GOA): I beg to present the

following Reports (Hindi and English versions) of the Committee on Estimates

(2012-13):-

(1)  Eighteenth Report on the subject ‘Procurement and Storage of Foodgrains’
pertaining to the Ministry of Consumer Affairs, Food and Public
Distribution (Department of Food and Public Distribution).

(2)  Nineteenth Report on Action Taken by the Government on the
Recommendations/Observations contained in the Thirteenth Report
(Fifteenth Lok Sabha) of the Committee on Estimates on the subject ‘Power
Generation — Demand & Supply’ pertaining to the Ministries of Power;

Coal and New & Renewable Energy.

... (Interruptions)

12.04 hrs.
COMMITTEE ON PUBLIC ACCOUNTS
Statements

ST, et AAER At (aRORR): wEed, § de o |ffd & FEfaRed S-s-srars
Fdet wfeaeql # siafde owR/RImIREl R WRER gRT HI-TE-HRaAg SH arel fJavor
(fESr e RIS HehRU) |HT ISl UR &l § -
1. ol faemmerdl, weifeameril 3R ST dai & i & ax 9 36al ufdded (1441
s ) |
2. 'faqer FATer gRT WuRy yded & IR § 7547 ufade (149 A ) |
3. 'facell faem wifereRoT gR1 Yerftrs wRerail ® g sfded & X # 78df wfddad
(1441 <l |) |




19.12.2012 60

4. '3 9Rade 3R 93 ofied uRASel # ufRAre T udes ugld & X H alen
yfades (1541 ot | |

5. 'ficell famma mifaRor gR1 4fH &1 el & av # 20df gfoded (1597 @ |90) |

6. MR Yol H ATH-AHIE 3R Wegd! & IR | 2191 ufded (1581 dre ) |

7. "AETET WY AT AT AR RS i 1 wratwee & ar #2749t ufdes
(154t < ) |

8. 'WPpd IrEMl W IR iR ywika faffam (2007-08) & ax # 36af wfrded
(1541 <l | ) |

9. "I ATl H qYAF I$ P FATT SR &l & IR H 447f ufddeT (1541
QAT ) |

10. "MRATT X ¥ AMUGT Yee iR 4-Hdg & qv # 501 ufdes (1541 A 1) |

11." IR YT | AT 9TT qT I Jded & aR | 511 yfaded (1591 < | |

12.04 % hrs.
COMMITTEE ON THE WELFARE OF SCHEDULED CASTES
AND SCHEDULED TRIBES
Report

SHRI GOBINDA CHANDRA NASKAR (BANGAON): I beg to lay on the Table
the Report (Hindi and English versions) of the on-the-spot study visit of the
Committee on the Welfare of Scheduled Castes and Scheduled Tribes to Jind and
Kaithal Districts of Haryana on 17 October, 2012 to examine incidences of

atrocities against SC women in Haryana.

... (Interruptions)
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12.04 % hrs.
RAILWAY CONVENTION COMMITTEE
Sth Report

SHRI ARJUN CHARAN SETHI (BHADRAK): I beg to present the Fifth Report
(Hindi and English versions) of the Railway Convention Committee (2009) on

‘Railways Participation in the Development of Backward Regions'.

. (Interruptions)El

12.05 hrs.
STANDING COMMITTEE ON EXTERNAL AFFAIRS

Statement

3t 3Fd HUR (AR Sf&on): 3reme FeedT, 99 2012-2013 & oy facw #=rerd & /e
P ART ® IR H 149 gfaded (1541 @i @) H iafde ReIiRel ™ SRR gRT $-T5-
HRATS B Ay H fIqeh A e Rmh Afifa (2011-12) & 173 ufades (1547 are aw)
P AI-UH AR U § 3idfdse BRI R IREGR gRT BI-TTs-HRaAls S darern faawor

(fe=<t T SIS W¥hROT) T Ueel WR Wl gl

12.05 % hrs.
STANDING COMMITTEE ON FOOD, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION
26™ Report

SN THI FEed MAGATS (s SfaroLaed): fede Heled], § SUHIR ATel, WrE AR
AraTS fAaRe AT (SUHIHTT AW fJuTT) & e “SuHiear dxefur (Fene) faerrs,
20117 @& IR H F@IeE, SHIGT A doIl Aauld [Javor deet Rmi afifa (2012-13) &t
26ai gferded (FF=a T 3ol AhRon) Igd Bl gl



rjs
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12.06 hrs.

STANDING COMMITTEE ON SOCIAL
JUSTICE AND EMPOWERMENT

29th to 31st Reports

SHRI HEMANAND BISWAL (SUNDARGARH): Madam, I beg to present the

following Reports (Hindi and English versions) of the Standing Committee on

Social Justice and Empowerment (2012-2013):-

(1

)

3)

Twenty-ninth Report on Action taken by the Government on the
Observations/Recommendations contained in the Twenty-sixth Report on
Demands for Grants (2012-13) of the Ministry of Minority Affairs.
Thirtieth Report on Action taken by the Government on the
Observations/Recommendations contained in the Twenty-fifth Report on
Demands for Grants (2012-13) of the Ministry of Tribal Affairs.

Thirty-first Report on Action taken by the Government on the
Observations/Recommendations contained in the Twenty-fourth Report on
Demands for Grants (2012-13) of the Ministry of Social Justice and

Empowerment.
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12.07 hrs.
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the 228™
Report of the Standing Committee on Science and Technology, Environment
and Forests on Demands for Grants (2012-13), pertaining to the Department
of Biotechnology, Ministry of Science and Technology.”

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):
Madam, on behalf of my senior colleague, Shri S. Jaipal Reddy, I beg to lay the
Statement on the status of implementation of the recommendations contained in
the 228" Report of the Standing Committee on Science and Technology,
Environment and Forests.

The 228™ Report relates to the consideration of the Demands for Grants of
the Department of Biotechnology for the financial years 2012-13. The Committee
reviewed the progress with reference to the aims, objectives and achievements of
DBT in its meeting held on 12™ April, 2012.

The recommendation of the Committee have been considered by the
Department of Biotechnology. A detailed Action Taken Report on the

recommendations has been prepared and laid on the Table.

" Laid on the Table and also placed in Library, See No. LT 8228/15/12.
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12.08hrs

(i) Status of implementation of the recommendations contained in the178™
Report of the Standing Committee on Transport, Tourism and Culture on
Demands for Grants (2012-13), pertaining to the Ministry of Road Transport
and Highways *

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (DR. C.P.
JOSHI): Madam, I beg to lay the Statement on the status of implementation of
Recommendations contained in 178" Report of the Standing Committee on
Transport, Tourism and Culture.

The Standing Committee on Transport, Tourism and Culture had held its
meeting on 19™ April, 2012 to consider 178" Report. The Committee considered
and adopted the Report at its meeting held on 3" May, 2012. The 178" Report
was presented to the Rajya Sabha on 07.05.2012 and was laid on the Table of the
Lok Sabha on 07.05.2012.

I also beg to lay on the Table of the House a Statement giving the status of

implementation of those recommendations contained in the 178" Report.

" Laid on the Table and also placed in Library, See No. LT 8229/15/12.
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12.08 Y2hrs

(iii) Status of implementation of the recommendations contained in the 225™
Report of the Standing Committee on Science and Technology, Environment
and Forests on Demands for Grants (2012-13), pertaining to the
Department of Space’

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEV SHUKLA): Madam, on behalf of my colleague, Shri V.
Narayanasamy, I beg to lay the statement on the status of implementation of
recommendations contained in the 225" Report of the Standing Committee on
Science and Technology, Environment and Forests on Demands for Grants 2012-
13 of Department of Space, in pursuance of Direction 73A of the hon. Speaker,
Lok Sabha, issued under the provisions of Rule 389 of Rules of Procedure and
Conduct of Business in the Lok Sabha vide Lok Sabha Bulletin Part I (No. 456)
dated September 1, 2004.

The Parliamentary Standing Committee took evidence of the

1™ April, 2012, while considering

representatives of the Department of Space on 1
Demands for Grants for the year 2012-13. The Committee recommended the
Demands for Grants of the Department of Space in its 225™ Report presented to
the Rajya Sabha on 18" May, 2012 and laid on the Table of the Lok Sabha on 18"
Mary, 2012.

The Standing Committee, in its report, made 10 recommendations. The
‘Action Taken Report’ on the actions suggested in the recommendations has been
furnished by Department of Space in September 2012, which is under the
consideration of the Standing Committee. A Statement showing the

recommendations of the Parliamentary Standing Committee and the Action Taken

Report on the same is laid on the Table.

* Laid on the Table and also placed in Library, See No. LT 8230/15/12.
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... (Interruptions)

12.09 hrs
MOTION RE: FORTY-THIRD REPORT OF BUSINESS
ADVISORY COMMITTEE
THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): Madam, I beg to move:

“That this House do agree with the Forty-third Report of the
Business Advisory Committee presented to the House on 18"
December, 2012.”

MADAM SPEAKER: The question is:
“That this House do agree with the Forty-third Report of the
Business Advisory Committee presented to the House on 18"
December, 2012.”
The motion was adopted.

... (Interruptions)

A& HEISAT : AIZARI DI & 98 Ao QU vy gl § e ared § & 39 R ¥ H =i
1 3R 9gd W B AT SY| 379 e QY| 89 =@l HRargdl|

... (cgaygm)

MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.

12.10 hrs
The Lok Sabha then adjourned till Fourteen of the Clock.E


rep133_11
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14.00 hrs.
The Lok Sabha reassembled at Fourteen of the Clock
(Madam Speaker in the Chair)
... (cgagm)
14.0 % hrs.
At this stage, Shri Yashvir Singh and some other hon. Members came and stood on

the floor near the Table.
... (cgagm)

14.01 hrs.
OBSERVATION BY THE SPEAKER

Issuing guidelines to ban maligning of character of victims of crime against
women
MADAM SPEAKER: Hon. Members may recall that the shameful incident that
occurred in a moving bus in the night of last Sunday in Delhi which shook our
conscience was condemned in one voice by all our Members.

I visited the hospital yesterday to enquire about the condition of the young
lady and met her parents. I have conveyed the concerns of the House and good
wishes for her speedy recovery.

The lady Members of the House have since met me and expressed their
anguish and pain over this inhuman incident. Echoing the sentiments of the entire
House, especially the lady Members, I would want the Government to
immediately issue appropriate guidelines to completely ban the maligning of the
character of victims of such offences by anybody in any way. A senior lady Indian
Police Officer should be appointed to look after all cases of crime against women
and for the purpose of redressing the grievances of women.

Intensive training programmes for gender sensitization of the police forces
all over the country must be organized with immediate effect, and this is the sense

of the House.
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14.02 hrs.
STATEMENTS BY MINISTERS- Contd.

(iv)Decisions taken following incident of gang-rape in South Delhi"

THE MINISTER OF HOME AFFAIRS (SHRI SUSHILKUMAR SHINDE): This
is in continuation to my earlier Statement made in both the Houses on 17.12.2012
wherein | had committed that I will take a detailed review with Delhi Police
officers.

Of the six accused, four have been arrested already and the police teams are
continuously undertaking raids to arrest the remaining two. A Special
Investigation Team under the DCP has been constituted to monitor investigation
closely. The FIR No.413 dated 17.12.12 under Section 365/376(2)(G)/377/394/34
IPC was registered at Police Station Vasant Vihar wherein subsequently Section
307 and 201 have also been added. Apart from the above, a Police Team with one
lady IPS officer has been directed to visit the hospital at regular intervals to take
stock of the medical condition of the victim on regular basis and to liaise with the
parents of the victim.

During the review with the Police Officers, I also reviewed the aspect
which resulted in the heinous crime being conducted in the moving bus. As a
result of the review with the Police Officers and the Transport Commissioner, it
has been decided that:-

(1) There shall be an immediate crackdown on all buses/commercial
vehicles having tinted glasses and curtains and all such vehicles be
impounded immediately.

(i1))  All commercial vehicles/buses shall be directed to keep their lights
on during the night while plying on the roads of Delhi.

(ii1))  All off duty buses must be parked with the owner and not with the
driver/staff.

* Laid on the Table and also placed in Library, See No. LT 8231/15/12.



19.12.2012 69

(iv)  All those commercial vehicles/buses found violating the contract
carriage conditions or any other permit condition, shall be
impounded and their permits be cancelled.

(v)  The Delhi Police shall undertake verification of all drivers and staff
having licences from the States other than Delhi. All such
buses/autos which are plying with the unverified licences shall be
impounded.

Apart from the above, it has also been decided to augment the PCR fleet of

Delhi Police by providing more number of vehicles and the same would be GPS
enabled so that their movement can be tracked at the Central Control Room.

This is the Statement that [ wanted to makeE


mohan
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14.05 hrs

MATTERS UNDER RULE 377"
MADAM SPEAKER: Matters under Rule 377 shall be laid on the Table of the
House. Members, who have been permitted to raise matters under Rule 377 today
and are desirous of laying them, may personally hand over slips at the Table of the
House within 20 minutes. Only those matters shall be treated as laid for which
slips have been received at the Table within the stipulated time. The rest will be
treated as lapsed.

... (Interruptions)

(i)Need to address the problems of coconut growers in Theni parliamentary
constituency, Tamil Nadu

SHRI J.M. AARON RASHID (THENI): I would like to raise problems of
coconut farmers of my constituency Theni in Tamil Nadu. There are nearly 5000
to 10000 coconut growers. More than hundred acres of land are under the
cultivation of coconut. There are a lot of usage of coconut e.g. for worship,
kitchen consumption, oil used in medicine as well as hair oil. But today, coconut
farmers face many problems and are struggling to survive for themselves due to
the low price offered for the produce. Coconut plants are affected by diseases
called Euro fit Mite and yellow leaves. The State Government provides some
subsidy on pesticides that is not sufficient and, therefore, subsidy on pesticides be
increased. Another problem is that the workers demand Rs 15 to 20 per tree for
plucking the coconuts and a coconut is sold for just Rs. 3 to 5 only then how can
they survive?

My humble request to the Government of India is to set up a direct
procurement centre for coconuts as well as Copra (dried coconuts), coconut board,

fixed price of coconut by Central Government and also increase the subsidy on

* Treated as laid on the Table.
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pesticides and on semi automation coconut plucking machines so that they can get
relief from the demands of coconut tree climbers for higher wages. Coconuts are
becoming very small due to water shortage. Government should give subsidy for
drip irrigation system. Tree dogs at places, are climbing on the trees and eating
small coconuts and spoiling the yield. Some methods should be adopted to prevent
these dogs from climbing on these trees and spoiling the yield. The Government

should come forward to help the growers in the form of subsidy.
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(ii) Need to provide LPG connection to each household in Delhi and
sanction LPG dealership to persons rendered jobless after
closure of their kerosene agencies in Delhi

$it wEEd st (ufeam faeel): ool TR 7 Iogr Aol B & I I Jad HA
& S fofa forn ® 9 wRE g g ot ff fieel § 8 uRami & U ge S,
TR el © | fRveR e <8 § ®8 TRaR Feal STeas U1 TOiRT o< @ & | foria
gu { ITPT URAR g qTERY G & 6T © | $9 Qadhl &4 A gY WPR DI 39 IRARI
B! T IS W At Sifhd o I8 MAfFhdr ¥ Uel 4l.ofl. dgee Qg od | foeett o
BT & Sl SEFeR I 9 |l 39 AISMT S HRY SRISAR B MY © | 39 G H ABRIE,
9 AT | g9 &l BT O @A gU Ufordd #Aerd Bl ey o fhu o Sife
AT F 3t e ] T8l e |

3 WY WRDR ¥ IR g b faeell § ydd IRAR Bl U Tl 4L.ofl. g My
feu SIM T SRR fSege’l &1 vl 4.ofl. fSeeyexim U S o Jumiy Hew I3 &l

P DN |
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(iii)Need to constitute a National Council for
Occupational Therapy

SHRI ANTO ANTONY (PATHANAMATHITTA): I request the Government to
kindly constitute a National Council for Occupational Therapy. Even though we
have separate national councils to design and oversee professional courses, a
regulator of Occupational Therapy in this regard is lacking. I draw the kind
attention of this august house that occupational therapy is not included in the
Mental Health Care Bill 2012. Occupational therapy and diseases dealt by that
stream should be granted proper attention. Occupational therapy deals with a
number of diseases that emanate from mental, physical, social and emotional
components. Early detection and proper caring can cure or mitigate the intensity of
many diseases that emanate from these components. However, we do not have
adequate facilities in this regard. Occupational therapy can play a major role to
that effect. If we have national body to design and regulate courses related to
occupational therapy it will be helpful in bringing adequate occupational therapists
to meet the requirement of the country. Moreover it will be a great step towards

Health Security.
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(iv)Need to step up vigil on Indo-Nepal border to safeguard
the interests of India

2t B qUF (WERWEE, S.9.): WAl | WRA Ud U @ #ed Wil ud A d&Ei a1
g gRUM § 6 o9 9% WRA Ud AUl @ ANRI &l 991 urpaie vd dien & fHafy
SMATNTH &1 faem w2 |

AT H ISR B T D ILEN SR WR W A IHS M § JAaRd a1
Y gRRRATRIAT BT MY B 4T | 31YHT U FThR YR TR 61 g1 & fIU JINRT & |

HRA-UT B HeT 1747 [Hoey &1 ARG W aRb-clb IESTE & | SdDB
HrEl fafi= IRRA e & @ 991 2 © | aTddaral TAfAfR & Wil & 9w eaR
sy F a1 B ATl HIfaa g | fueT ¥g wHa wd sriardl Iy R # savad
g |

3l gl H ATl # waidrel g9 gl FEi B Ty v Al &l B SR ew &
TG HERISITST Ud RIGITR &1 AT & |HIY 3= 9191 1 31edd R Ud WRar Afd-
Rarsit & aRfd M &1 799 999 # T © | Aud & ARiaredl @ A wdl |
Torcifpar et @ fof 781 2 | 78 TR R 2 |

Ut g9 H YR UG AU ST WR DGl geM b A1 8 AU 9 IoHR~e Ud
FeAifad TR R W 39 5t uRew # gwrdt Hriard! wRae Rl & fog smavas 2 |
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(v)Need to assess and take measures to protect marine life
and livelihood of small fishermen communities

SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): Traditional
fishermen of Konkan coast of Maharashtra have been facing livelihood problems
due to Chinese and Korean fishing net and mechanized fishing vessels such as
trawlers. Wrong fishing practices, highly mechanized fishing, overfishing and
destruction of ecological base of fishery pose serious threat. Marine ecological
sustainability is the larger issue but the specific issue is the problem of
mechanized fishing and its impact on livelithood security of lakhs of small and
poor fishermen of Konkan, especially of Ratnagiri and Sindhudurg districts.

Besides, I want to highlight the problem of marine ecological damage
caused by environmental degradations. Periodic changes in the natural phenomena
such as ocean currents, water temperature and oxygen layers affect the ecological
and environmental balance. Continuous human intervention, indiscriminate
mechanized fishing along with environmental degradation has depleted the marine
resources. In addition, marine ecological pollution, caused by direct or indirect
dumping of excessive sewage, industrial effluents and toxic materials into the
coastal sea has also deleteriously affected marine resources. Another area of
concern is climate change and its resulting impact on marine life. Advanced
countries are doing higher level research and studying the pattern of changes in
fish breeding locations on the sea bed while no such research is apparently being
done in India.

I urge upon the Government to commence a scientific study at national
level to assess the damages done by climate change and environmental/ecological
degradation on marine life. Urgent policy steps need to be taken to protect the

livelihood of small fishermen communities.



19.12.2012 76

(vi)Need to provide adequate funds for promotion of
sports and youth affairs in the country

N g Rig (@ren): wRa & Tafmior § gareit @ ored qfiwT § | STR! et fen v
f¥ieror faar Sy a1 g9 Al & HIeH W oW © A B i Bl SR A9 R Fhd © |
W <@ T R gareit @1 Ren, wfverr vd o faw @ R® e @ ww w9 & forg
R Sl R 9 € 9gt Eed @ @t wiud w9 9 T8 8 U @ e sRo 39
e ©d fermr w i gva wsar 8 U9 gaeil § Wdl B e WY B B o @ 8
Safe Jareli & Ffad Ao & fay @ ff o1fd emawsd 2 | 39 9dg 3§ SRAR &1 &
e &1 s f5an a1 uar o % W v gar Amel HAed & U 9fad Be T8
e DR g1 i B Wl B Ul i, U0 g e & 9w HRA Yd gied b gfaen
H Fs fQamdl & AHAT HAT IS @M T | A GEET &F Biel H Jal a1 A 59 YBR B
fRreprad @t 8 |

WRBHR A RY 2 b Wl Td Jar Arell & IeWT DI U B & (oY aRH HS
HI AT BT ST 3R FHDT TG &1 9 @9 W fHar Sy |
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(vii) Need to extend benefits of National Health Insurance
Scheme to BPL families of Madhya Pradesh

it AooE TRl (Qa): AT R T AT &g IRGR DI Uh A<l o 2 | 9@
Jed TR N W A SgF-A199 B dTel IRAR 37 31 G AT 30 U H HRAThY
T qY d AT W ey a1 (Sl oRudTel | 30,000 WU Td BT W SolTol HAl Hhd!
2| 39 A & d8d o & By U S ANRG ATHI=d IR 30,000 W9 T U FATol
H A IR D5 ARHR R SOIY T HATIHN AT B AIEAT IR ' 8 |

ALY TS § TR NGT A SHa9-I799 B dTel URAR 1l I 59 JE<l Ao T A
ifd € | W B WER 9 g § {5 SHfed 1 e § @d §Y A uow H W s
STHATITHRI ATSHT BT ] fby S Bl Ugel Mg &, ad < & a4l I3l dfed 9e7
g # W g9 A B A A 9 |

(viii) Need to open a canteen by Indian Army in
Bhind district, Madhya Pradesh

ft sl orta ():  wea yow &1 fovs Ren Stet & gar 1 # wfdw adfe aai A
Y WA | W B PR A AT 2 6 @ 4 e vd Al o ive |4 e omit s
®H AR ¥ | A8 B AfDI B 39 G IGHE H TAIfRR ST BT ¥ | AT ImvE € 6
five # va ot B @relt Sy |
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(ix)Need to undertake development of the basic infrastructure in the
culturally rich and famous towns of Jharkhand to boost religious and cultural
tourism in the State

SHRI NISHIKANT DUBEY (GODDA): The problems of Santhal Pargana of
Jharkhand can only be solved through comprehensive plan of action where special
emphasis on development of the basic infrastructure is needed to be given utmost
importance and to achieve this, the development of culturally known places having
good tourist potential is needed to be given priority.

We request the Government of India for the inclusion of following 12
important places of Santhal Pargana and Bhagalpur (Old Aang Pradesh) area
under the map of Rural, Religious and Cultural tourism:

Deoghar
Karangadhi at Bhagalpur
Basukinath
Parasnath
Mandar Mountain
Vikramsila
Champapuri
Tarapith

9. Trikut Mountain
10. Sultanganj and

11. Bateshwar Sthan.
12. Maluti (Dumka)

PN W=

(x) Need to make payment of pension to retired employees of MTNL
by the Central Government and not by MTNL

N s AR v (ARSER): R WeR & IuHT 9Rd GaR frm fafiee & o
A g arfrgR HHETRAl/SAESTRAT @ Yo AT BT YA WRA WRBR gRT AT ST 2,
Safs S DI FEAET U AR Cew i fafice & darfiga wHaniRa/srfderar
& UM BT AN TH.L.TA.9e. BT BT 08l © |
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AR A9 7 a9 1986-2002 H UH.ELUA.UA. UG d1.UQ.UA.Ua. Bl fawifora v
f&r o 3R QM1 & HHAIRAT Ud SMAHIRAT BT foaH TH.EL.UA.9dl. & HHar bl a9 1998
H Ud d1.09.T.Tel. D HHATRAT BT 9 2002 H fdehey faam i o |

109,090, FaTgT SHHATRAT B R WRSR UIE Sl 8, S1dfdh S & agan
HIA TH.ATA.TA. S HAIG HHa/HR BT 4o MfE TH.EL.TH.0d. Bl o ISl © |
arot fRAIfY 3 3 78 2 f6 t0. 8. TH.Uct. & HHEAR) Bl 9ad TR -9 db Tl e ardr g |

3 H  WRBR A A BT g (b ...l bl IR UH.ELYA.Tel. & Harige
HHAN U4 ARGINAT & UeE e B YA WRA WIR GRI & By OQ Al
TG0 98 B & HIR A 99 gD |
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(xi)Need to provide a special package for revival of Rajkiya Buniyadi
Vidyalaya Madhubani Kalashala in East Champaran, Bihar

et T ot (Rraew): *X Se &3 qdi 9uRry e & fovan gds 6 i were
Tt & ANIGEE H I FEAR Sl YN 7R SN R 99 1918 W W A we
faerers AgE Hell-Fell THS 9gd € Hecadiel AT Bl WU ged W H fhAr Ty ol
R gaTdl e & Ae-|1el T 700 HERI GRT N Bl A8, WeR g8, HY SIEH,
del AT, g AT Qd el dhelg o el brd Bl o | g8l & [ffa SereAi &
i oo & A= ool d SR SRl | A ofran of | faRy &R gsl 3 e e
I 9gd o UG Ud S<d BIfe B Biar o | 39 WA H Y4 H HRA & TAH A Ugyfd
<. Ilg TG U4 Y- STfared @ oed o fader Wi St f g8 w € 1wy, guivaw
ol Ps aul A I He@Idiel U TgaaTl WA PHed Al Ud Nfd I A S @ 2
AN I AN yEm 3 RN 4 TR ® | 398 wad Wt Sl SoR B g% § | I8
HAT Ve B & |I-A1 WK UTel Wi ol W) &ldd ¢ |

3 WRER F R 2 5 o AYT Fer-ael @R B W wfhe F Sed g9
SIUfER =g faery dahs faam S foy 39 9l & S @ Wi U4 &l &g a9 4 1
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(xii) Need to procure paddy from farmers at remunerative price
by FCI in Fatehpur district, Uttar Pradesh

N B qAE (BAEYR): A FE=T &F BAgR § ARAT WE T @ gRT gdld o 2
A Hal A (Bl Bl € el Wl Sl @ & | ARDPN g bl R (BAMI BT Al Pped
g HEM W Gl H TSI §IAT & I F9ie B @l 2 | I« [HAE B gH H 39 ARE AT DI
HIAT IATHR dArern WY S BT 2 Sefp S &9 Bl Uigde BT bl 9 99 [l & gRT BH
HIT W @G G T | R fFam @1 o g @ U & Sfd g @ e w e ®
3R fFET ASIER BIR ST UG Pl HH Yo TR J99 & folg Ao 81 ® & | fva o
g1 DI F3Is H Sl R o 2 98 e (7dl 1 & 2 | R SR ue 9 <9 & A 4
Y I 81 @M 8 |

3 A WRHR A AW B P 98 BdegR SUe # WRA @ M & 59 dal bl
Pl & g/ @1 FAqT Wy TWE T R Bl D1 B S RN oI U 8l
T 3R frami @1 gafdt & q@mr o 9 |
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(xiii) Need to open level crossing no. 83A near Akbarpur junction in Uttar
Pradesh for pedestrian and vehicular traffic

$it MDY qUST (IFNTHY R): H AN X HA S BT & AHRR SR IR Yed
% FHAUR 0 83U WX NPT BRI 7 fh Sa¥ 0 THUR W IURTHT T &I FHI07 gorl @

I | WHUR & Bl Bl 48 B AT & | A9 39 Blch bl Gad &g IR-IR I3 gRI d

e | W A HIAT S BT A BT BREAT AT WG BIed A @l b1 o form = |
9 BIH A B el B ged M- & | IS W 7 el ofsi & Iaured vd fat ag
BT W 3 FHUR W o 9d © TUd bs ARG Tfaserd guex Ud fell sias &1 9 I8
G A B

Ife Bres BT Wi H Al BT Seorad 8iar 8 O FENHI/FTT g b1 fHEio

JHIR [0 83V W HRIAT S |

(xiv) Need to set up a Seed Research Centre in Ujiyarpur
parliamentary constituency, Bihar

Mt gy IR (SPARE): *1 d9d &7 SIRRRE o f6 fIEr w7 4 2 iR 38
ST &7 BN Sua & oY 957 uRig ¥ | <fhT I8 R UG TR By @, I
diol, eEfss e, Sed b1 By RAd §iege 78§ | R W UwE &
SRRIRGR(FAER) # 9IS RAd Bg Godl & A1 I8 W [IeR & o v 7ika 1 ard it 3iR
gAY [IBR & Al B 980 B1IaT 8RN 3R f[d8R & Al B U] U A AR BRG]
B Rifp I~ &S A WISaeH G 8N AT U Yebs IepT BT a6 S |
gl § WRPHR ¥ AF FHdl g & 98 781 R Janfig v di R g gorar |
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(xv) Need to declare Shirdi parliamentary constituency in Maharashtra as a
religious and tourist place of national importance

3t WIS WORW adha (RRSY): 78R IS0 & fveTR Nl & oidvia Rl dwar
g § & |rs 961 & RS v ufam fef werar a9 T ® 9n 98l < & 9l uial I & 76
afet faee 4 W 21gr] 977 &3 &g o & | RS- # sigratl o1 e gfafed qedt
ST & 2 AT ID S TG M dTel IFIR-TNIG wH Rl B fedt 7 Rl w0 # o SR
ugEdl & | & 9E g & RS # omma & aig RISt S BIe a1 ufdm el TR @
a1fer faere Heea uTw g & | <% & e afcp Ayl fava A &7 Arg qrar o ufed el wre
Rt @it @t & fory U yg 9 Aol I @ ® |

RIS WO &3 & 3iAId AT TebTell & IiTId R i HIGR, DIURATT AT
FHLIR AR, HRMYR ATIDHT D ATId SHIE H USEl TSI & AR Dl AT FheR
W I, e AT B ST SfR0T HEN (YURE) § ANIed "R B FHIY, qrgdt
JOTQR & qgerTia H ST R Guiig dd fda=d @l St o) G|, dredl Tar H 9
AT @ 9d FeeR AR |fed ome o= ufig o W) §, T8l 9t S # srErgei &
S-S Redl & |

W ABR A ARY & [ I8 ABRSG I & S A & B qras He<ll Bl
ST XEd gY I¥ ST Wwey &5 Bl U el R g duld wied & W H fAbRid ey
S & W Hed Iom |
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(xvi) Need to expand the capacity of Barauni Refinery in Bihar and
also set up the proposed Phenol unit at Barauni

ST, Ygaw gae [ (demett): [ER I & R A9 ReERS @ A1 o qa9 QR
JMT T | R WHR Al RGBSR B &9al 56 Ao e | ded) 100 Mfoas e
BT B ST & offchd aRIH1 DI eHdl b1 [AWR 6 fferas <7 | 15 ffers 7 &7 &
AT § R B BIe B ER & A1 o= 5 T 2 | W & 98 R Bl @ gihe
DI WITYAT BT IR W 81 § offed g |

d: I © P R ReRl & evar 6 fAferms <1 9 dgrax 15 o e &=
S AR T SR 3R Beltel B I FfHeh bl U1 Bl Wi & S|

(xvii) Need to re-open tea gardens and compensate jobless
tea-plantation workers
DR. TARUN MANDAL (JAYNAGAR): Thousands of Tea plantation workers in
West Bengal are starving due to closure of number of Tea Gardens in Jalpaiguri
and adjacent districts. They are suffering due to malnutrition, lack of care and
attention. Recently some of the starving workers have sought permission from the
chief Minister to willingly end their lives.

The State Government is not providing any compensation or any monetary
allowances as promised for the closed tea garden workers. With no work, no food,
no electricity, no medical treatment their lot are leading towards doom. A few
hundred jobless workers, compelled to work in stone factories are paid Rs. 40 a
day, not possible to sustain a human life.

The West Bengal Government in collaboration with Central Government
should reopen these gardens, rehabilitate these workers by providing re-
employment and pay them reasonable remuneration to lead a humanly life. Unless
re-employed they should be given adequate compensation, for their food, housing,

clothing and medical treatment.
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(xviii) Need to change the name of the Kolhapur airport as Chhatrapati
Rajaram Maharaj Airport

2 WG] NS (FADIA): UIH WERT, AT WX BIeRR el # ¥ 9 W H AR FH1
GRS BTN MG FERIS Sl & AHIID DRI D a9 4 GURET & | AU A1g ABRIS
St RN f[IERER @& Fefld Se SN Bl deral o g 9gd SUDH AU Bridbld H
TAR | WAl Qd STATE 371G &3 H I BIIBIe H HICIYR o BT d=ab! B |

TR A AR off & QU g SRl & AR S9a! faRad W faRomE ge
AU JAGTRM HERTS 7 41 98 G AHA &P dgd o Suantt ol 6y | dreerqr 5
QAR A Tl & S Wl 3R IGDH! U T4 FEAN bl qeral el iR <o vd faqw o
HfSAT BT AW DIeBTYR 3R AT-U dTel Y« & WY [HEH Wigdi g ARAl Bl 3R $81 &
HII-A el 3R e H o qft 7oy & el | 98 S9! a9 94 | sy S
1930-35 WIAAYd GHT & 19 DIl gaTs ASS & (A0 fHar 3R I=° & awadai
ERT 1940 ¥ $9 BaTg S &1 IqUled bl AT | I FHI 170 UHS SHIM 39 8aTg A8
& U SwINT A il Wl o |

AT U@ & 915 I8 BaTy 3FSS] HRA ARBR bl AUT AT | 37T ABRIE, DR
® HERT, QIRUIC SadqHe 3rRIiRE] Bl 39 8alg fss &I RrER! |id T € 3R 999 d &1
HR TASMS.SLW. BRI 8 o 2 | BH Wd DIcaIRANl BFUN IORM HERST R
WA B 4 [HAT 77 39 BdT5 SS Bl AV ITHT & RS A © |

g a1 ST 7RG HRAT 3R I 39 B DI GRS TG @H & foly Ud Ja
Tl a1 VfAeiies SRl 899 R+ A1V, SAfdlv 3R &g INPR I TAT IRV YLTHA1
STt 3R A& ¥ A1 7 {6 39 PIcrpR R garg 3/ee &1 BN IAGTRM B8RS 8dly ASS]
U1 AHHROT B BT B BY 3R WHR A I It ot A I=h e g |

... (Interruptions)
MADAM SPEAKER: The House stands adjourned to meet again at 3 pm.
14.07 hrs

The Lok Sabha then adjourned till Fifteen
of the Clock.
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15.00 hrs
The Lok Sabha re-assembled at Fifteen of the Clock
(Madam Speaker in the Chair)
.. (@)
15.0 % hrs.

At this stage, Shri Dharmendra Yadav and some other hon. came and stood on the
floor near the Table.

... (cgagm)
15.0 2 hrs.
CONSTITUTION (ONE HUNDRED SEVENTEENTH
AMENDMENT) BILL, 2012

MADAM SPEAKER: Shri V. Narayanasamy.

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam Speaker, I beg to
move:

“That the Bill further to amend the Constitution of India, as passed
by Rajya Sabha, be taken into consideration.”
... (Interruptions)

I thank you for giving me this opportunity to move this Constitution
Amendment Bill for amending article 16 (4a) of the Constitution. The terms are as
follows: ... (Interruptions)

Notwithstanding anything contained elsewhere in the Constitution, the
Scheduled Castes and Scheduled Tribes notified under articles 341 and 342
respectively shall be deemed to be backward and nothing in this article shall
prevent the State from making any provision for reservation in matters of

promotion, consequential seniority to any ... (Interruptions)
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MADAM SPEAKER: The House stands adjourned to meet again tomorrow, the
20™ December, 2012.

15.01 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OEhursday, December 20, 2012/Agrahayana 29, 1934 (Saka).


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).


	ORAL ANSWERS TO QUESTIONS
	*Starred Question Nos.361 to 3622-21
	WRITTEN ANSWERS TO QUESTIONS
	
	
	
	
	Shri Paban Singh Ghatowa                                                  498
	Shri Rajeev Shukla500
	Shri Sushilkumar Shinde      503-504


	ANNEXURE – II



	OFFICERS OF LOK SABHA
	THE SPEAKER
	THE DEPUTY SPEAKER
	PANEL OF CHAIRMEN
	SECRETARY GENERAL
	
	
	STANDING  COMMITTEE ON EXTERNAL AFFAIRS
	STANDING COMMITTEE ON SOCIAL
	JUSTICE AND EMPOWERMENT

	12.07 hrs.
	STATEMENTS BY MINISTERS
	
	
	OBSERVATION BY THE SPEAKER

	14.02 hrs.




	The Lok Sabha then adjourned till Eleven of the Clock


